BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

C.P. (1.B) No. 169/9/NCLT/AHM/2017

Coram:  Hon’'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 16.01.2018

Name of the Company: Riverside Industries Ltd
V/s. _
‘Omni Dyechem Exports Ltd.

Section of the Companies Act: Section 9 of the Insolvency and Bankruptay
| Code

S.NO. NAME (CAPITAL LETTERS)  DESIGNATION _REPRESENTATION ___ SIGNATURE

O AWTIS SHAH P ES (epbreen

ORDER

Learned PCS Mr. Anish Shah present for Operatlonal Credltor/Petltloner None
present for Respondent. - -

Petitioner PCS filed copy of order dated 10.02.2017 passed by this Tribunal in the
Gujrat High Court CP no. 42/2015 it was transferred to this Tnbunal wherein
abetment order was passed. - |

For hearing before admission, list the matter on 09.02.2018.

MANORAMA KUMARI _ BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

MEMBER JUDICIAL
Dated this the 16th day of January, 2018. _




